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[T €. E-313959/20E/180325]
THT A FMRAT, §&F 1= / [FAfor-v

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 18th March, 2025

S.0. 1255(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 1546 (E) dated the 26th March, 2024 published in Gazette of India, Extraordinary, Part
Il, section 3 Sub-section(ii), dated the 26th March, 2024 (hereinafter referred to as the said notification) and issued
under sub-section(1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declared its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Daulatabad Goods Siding project” in
the District of Aurangabad in the State of Maharashtra.

And whereas, the substance of the said notification was published in daily News Paper “Lokmat” "Lokmat
Times" dated 18 May 2024, under sub-Section (4) of section 20A of the said Act;

And whereas, in Talesaman, Maliwada and Wanjarwadi villages certain objections were received and the
same have been considered by the competent Authority accordingly orders have been passed:

And whereas, in pursuance of sub-section (1) of 20(E) of the said Act, the competent authority has submitted
its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20 E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.
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SCHEDULE

“Daulatabad Goods Siding project” in Talesaman, Maliwada and Wanjarwadi villages of Aurangabad district,
under Deputy Collector (Land Acquisition) and Competent Authority for Land Acquisition, Aurangabad; for
Land Acquisition in the State of Maharashtra.

Brief description of the land to be acquired with or without structures, falling within the Special Railway
Project “Daulatabad Goods Siding project” in the State of Maharashtra.

S. Land | 2 o AsPer7/12Land | Surv | Land Total Acquisiti ASSETS
No.| Acquisitii & & pal holder’s name ey holdin | Areaas on Area
onCase| o= | £& No. g per 7/12 (H.R)
No. ES S0 metho (H.R)
4 d
Well Constr Trees
/Bore uctions
1 3/2023 Majid Inam 58 2 3.44 0.27 - - 3 Custard
Other Rights Apple,
(Amina Begum 2 Wood
kazi Hagjoddin, apple,
Nasiruddin s/o 8 Ber,
Qutbuddin Kazi, 1 Tamarind,
and Mrs. Rabbani 16 Shiroi,
c < Nawab Shaikh) 3 Subabul
£ g Gangadhar Maroti 59 1 14.82 0.12 1 1 100 Mango,
< g Kamble Pipeline Shade 18 Sapota,
— o 41 Coconut,
3 Papaya,
2 Drumsticks,
2 Idlimbu,
7 Ramphal,
97 Guava,
1 Amla,
2 Jackfruit,
Total 0.39
2 3/2023 Ramchandra 105 1 1.54.00 00.14.56 - - 1 Pipal
Vishwanath
Sangale,
Suryabhan
Vishwanath
Sangale, Rajendra
Vishwanath
Sangle, Narayan
Vishwanath
Sangle
Shaikh Naiem 106 1 0.35.00 00.14.53 - - 1 Ber,
Shaikh Abdul 3 Nim,
2 Custard
Apple,
2 Tamarind,
2 Indian
= soapberry
8 8 Pandurang Bhagaji | 107 1 4.66.00 00.02.46 - - 2 Tamarind,
E S sangale, 1 Indian
= s Bholenath Bhagaji soapberry,
= 2 Sangale, 3 Ber,
Bhausaheb 1 Sandal
Bhagaji Sangale Wood
Sakhubai Asaram 109 1 1.05.00 00.00.74 - - 1 Tamarind
Hekde
Harichandra 111 1 1.72.00 00.24.50 1 - 1 Gondan,
Asaram Hekde Pipeline 110 Mosambi
Seedlings,
2 Mango
Seedlings,
1 Jamun,
10 coconut
Seedlings,
Jankabai Sheshrao 112 1 0.40.00 00.20.40 1 Bore 1 20 Lamon
Hivarde well, 1 Shade Seedlings,
Pipe line, 1 Tamarind,
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1 1 Neem,
sprinkler 250 Papaya
Seedlings,
Dr. Mohan Dinkar 113 0.34.00 00.33.57 1 - -
Rao Joshi Borewell
Jagannath Laxman 114 1.33.00 01.14.31 1 Pipe 1 400 Mangoes
Hekde line, Shade, Seedlings,
1 1 3 Ramphal,
sprinkler | Onion 8 Tamarind,
Storage orchard of
600 fig,
2 Neem,
1 Coconut,
30 Mango
Seedlings,
5 sandal
Wood,
2 Bamboo,
4 Guava,
2 Custard
Apple,
8 Lemon
8 Curry
leaves,
10 Drumsticks
Dhananjay 115 0.35.00 00.32.48 - - 10 Neem,
Somnath Hekde, 2 Ber
Mananjay
Somnath Hekde
Arun Raghunath 116 0.38.00 00.35.57 - - 6 Nim,
Hekde 2 Tamarind,
3 Ber,
2 Custard
Apple,
Moazzam Khan's 117 2.09.00 00.72.39 1 well - 1 Acacia,
s/o Rafat Khan, 1 Apata,
Nasira Begum 5 Neem
w/o. Rafat Khan,
Razhi Khan s/o
Rafat Khan, Azam
Khan s/o Rafat
Khan, Hamza
Khan s/o Rafat
Khan, Rumana
Khan w/o Khaled
Ahed Khan
Total 3.65.51
3/2023 Bhimabai Bajirao 95 3.13 0.75 1 well, - 70 Fig,
Hekde, 1 Pipe 7 Ber,
line, 15 Neem,
2 Guava,
2 Hatga,
5 Mango,
5 Drumsticks,
5 k) 3 Lemon,
g | 8 Castor,
g = 4 Curry
g £ leaves,
> < 1 Hivar,
1 Bhokar,
Gangadhar 0.24 1 Pipe - 2 Mango,
Babulal Hekde line 4 Drumsticks,
2 Guava,
5 Custard
Apple,

1 Bel
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Narayan Babulal 0.21 1 Bore - 70 Mango,
Hekde, well, 1 Drumsticks,
1 1 Guava,
Pipeline 3 Coconut,
3 Curry
leaves,
1 Neem,
1 Tamarind,
1 Henna
Plant,
1 flower plant
Kailash Babulal 0.16 1 - 1 Neem,
Hekde Pipeline 2 hataga,

1 Forest Tree

Gorakhnath 0.14 1 - 2 Mango,
Eknath Hekde, Pipeline 2 Guava,
3 Neem,
1 Bhokar,
1 Curry

Leaves

Ramnath Eknath 0.10 1 - 2 Fig,
Hekde Pipeline 14 Custard
Apple,
1 Subabul,
1 Mango,
2 Guava,
1 Coconut,
1 Papaya,
1 Jamun,
4 Lemon,
10 kaduneem

Bhausaheb Eknath 0.07 1 - 2 Fig,
Hekde Pipeline 2 Custard
Apple,
3 Subabul,
4 Neem,
1 Gauva,

1 Coconut,
1 Tamarind,
3 Lemon,
10 kaduneem

Shivaji Sheshrao 96 1 3.95 1.32 1 well, 1 - 5 Mango,
Hekde, Usha Pipeline 4 Neem,
Dattatreya Raghu, 3 Coconut,

Santosh Sheshrao

Hekde, Shantabai

Sheshrao Hekde
common area

Kamalbai Narayan 2.63 2 Bore 1 5 Drumsticks,
Gaikwad, well, 1 House, 5 Tamarind,
Nandkishore Pipeline | 1 cattle 8 Curry
Bhavrao Hekde, Shade Leaves,
Bhimabai Bhavrao 8 Bamboo,
Hekde, Somnath 10 Neem,

Bhavrao Hekde,

Sanjay Bhavrao 10 Ber,
Hekde, Ashok 1 Subabul,
Bhavrao Hekde, 40 Castor,
Common Area 2 wild
Sweetsop,
2 Apta,
Jagannath Laxman 101 1 0.84 0.66 1 well, 1 - 104 Fig,
Hekde Pipeline 4 Tamarind,
100 Custard
Apple,
5 Neem.

1 Ber
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Kamalabai
Srinivasrao
Gambhir,
Anil Srinivasrao
Gambhir,
Sharadkumar
Srinivasrao
Gambhir, Revati
Ramesh Gambhir,
Radhika
Raghavendra
Gambhir, Amol
Nandkumar
Gambhir,
Common Area

102

7.15

1.63

1
Pipeline

8 sapota,
23 Neem,
5 Ber,

7 Tamarind,
198 Custard
Apple,

Total

7.91

[F. No. E-313959/20E/180325]
HEMANT KUMAR BHAGORIA, Chief Engineer/Con-V
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